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Petitionser.

Advacate for the
petitioner(s)

Versus

Respandant,

[ : . Advocate for the
| Respondent(s)
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1. Whether Reporters of lu%al papers may be M.
allowed to sse the Judgment ?

2. To be referred to the Reporter -r not ? Ae

3. Uhsther their Lordships wish to see the s> . .
fair copy of the Judgment ? ‘ ‘ -/

4, Whether it naeds to bd circulated te fvo ,
other Banchaes of the Tribunals 7

- . -" »
5., Remarks of Vige Chalrm%n on colunns

. 1, 2, 4 (To be submitted to Hon'ale T Ty
o Uice Chairman whare he ‘is not or the
- Y Bench)
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AT HYDERABAD

of i987 A Date of- Order:06/03/1990

A.Raghuramaiah «....Applicant

and

Chief Project Manager,

Carriage Repair Workshop at

Renigunta,
and others

For Applicant:

SCR, S5ec'bad,

+«+ . .Respondents

' " learned counsel for the applicant

-~

For Respondents: Mr.N.R.,Devaraj, Standing Counsel for

C O R A M:

Railways.

L

HON'BLE SHRI B.,W.,JAYASIMHA: VICE CHAIRMAN .

HON'BLE SHRI D.SURYA RAO: MEMBER(JUDICIAL)

(Judgment @elivered by Hon'ble Shri D.3urya Rao, Member (J)
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he applicant herein is one of theex candidates

who appearld for the selection to the post of Skiiled

Artisan in

Notice No.

L Q .
response to the notification bearing Employment

1/84, dated 18-4-1984, issued by the Députy

Chief Mechanical Engineer, Carriage Repair Workshop,

Sattepalli]

Tirupati i.e. Respondent no.2 herein. He

“has filed this application seeking a direction to the

{
respondents to appoint him to the post of ‘'Skilled

Artisan' iJ the Carriage Repair Workshop at Sattepalli.

&}/ | - contd. .2

Mr.P.Srinivasulu for Mr.I.Venkatanarayana,
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2. The applicant states that he passed the Written
Test conduqtéd by the ReSpondénts~Qn 3-11-~1985, that
oral R—

he was called for an/interview on 12—6n1986)and dhat

he appeared for the interview before the Board and

fared well !to the sat;sfaction of the authoritieé.

The applicant states that though he fulfilled the h.
gualifications andfother requifements, the respondents |
did not appointm him as Skilled Aftisan. It is
contended that he is entitled to preferential treatment
on the ground that he has undergone'afféffesher training

and obtained a Certificate In the trade of 'Turner?

from the Don Bosco ITI, Cuddapah. It is alleged that

the respondﬁnts have adopted some foul method in the

process of éelection. Hence, he filed this application.,

3. On behalf of the respondents a counfer has
been filed stating that Selection for recruitment to
the artisan posts was held by.thducting written and
viva-voce telt and a merit list was drawn on the’

basis §f marﬁs éecured by the candidates in each trade,
The panel wag formed for 44 posts of mechsnists and

" allied trades among the candidates‘coﬁing under open
competition)strictly based on the merit. The applicant's
name does not figure in the merit list of first 44
candidates empanelled. It is denied that there was

any discrimination or arbitratiness in the matter of
selection. 1In sc far as the claim of the applicant

that weightage should be given as he passed the short-term

course bffered to the ITI candidates, it ié stated that

no assurance %as given by the Ranlway Administration

that the candléates who have underﬂone such short term
|

‘ . ‘ , contd..3



refresher c
It is state
ocut success
1

interview,
.

constituted

were conducted properly and objectively.

reasons the

4, We T
applicant an

the Departms

5.
our attentid

18-4-1984 wh

ment of Skilled Artisans,

to clause 6

it is stated

ful

1d Shri N.R.Devaraj,

Thel|

- -3 o-c.

purse will be given weightage or preference,

d that about 350 candidates whghave come

in the Written Test were called for

W ‘ o
that selections were conducted by proverly
e

Selection Committee and that the selections
For these

respondents oppose this application.

ave heard the leaerned counsel for the

Standing Counsel for

>nt.

learned counsel for the applicant draws
m to employment thice no.l1/384, dated
1eréin applications were called for recruit-
our attention

Ay

of the said notlflcatlon/do+1ce wherein

He draws

as follows:

"6, Act Apprentices who had undergone

trai

not
are

ning in Railway Workshop/Establishments are
!requir@d to undergo further training, but
irequired to pass the standard Trade Test

prescribed by Railwzy before final sppointment".

On the basisg

applicant sh

We

the said

1

Q

base
voce
will
Trad
appointment,

are unable to -

of this Clause it is contended that the
ould have been given preferential appointment,

.agree with this contention. Clause 4

Notice reads as follows:

"¥, Mode of Selection: The selection will be

d on the results of the written test and viva-
and practical test. The selected candidates
have to undergo training and pass the standard
Test prescribed for Railways before final
Failure in the Trade Test after comple=-

=

el

tion' of his tralnlng will render him Foﬂtermlnatlon
of service,"

contd...4
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From the ¢ounter it is clear that the applicant was

‘not selecied on the basis of the. result of the Written

and Viva Joce'ﬁest. It is thereupon contended that no
practical test was conducted, 5 o such ajfrment was
made in th application. Thlqlobjectlon is raised

for the first tlme in the course of the arguments,

(

We hold that it is not open to ‘the applicant to

raise such objection in the arguments. For these

. ' . |
reasons we find no merit in this application and it

is accordinfly dismissed., No costs,

(Dictated in open court)
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1. The Chief Progect Wanager, Carriage Rspair ucrkshop at
Ranigunta| Administrative office,S.C. Palluays,
Rail Nilayam,Sec'bad.

.

2. Deputy Chie? Mechanical Engineer, Carriage Repair workshep,
'S,C.Railuéy, Settepalli,Tirupati,Chittoor dist.

3. The Persannel officer, carriage renair workshop,
Rénigunta' . C.Ralluay, Sattepalli, Tlruna+1,
Chittoor dist,

4. One copy to Mr.I, Unnkatanarayana Advocate 3—u-169A/11,
Hlmayatna%ar Hydarabad-SGO 02%. :

5., na copy to Mr.N.R.Devaraj,SC For Rlys.,CAT Hyaerabad.
B. Ona spare ‘opy.



